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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL
GUWAHATI BENCH
Original Application No.304 /2007 & M.P.135 /2007.
* DATE OF DECISION : 19-12-2007
Mr. S. N. Yadav & 54 others ,
................. et eees G ADpLicant /s
Mr H. G. Baruah
...................................................................... Advocate for the
Applicant/s
-Versus —
Union of India & Ors.
T OO ES TN Respondent/s
Mr G. Baishya, Sr.C.G.S.C. o
e e et e et st eena e JAdvocate for the \a
Respondent/s .
CORAM // -

THE HON'BLE MR MANORANJAN MOHANTY, VICE CHAIRMAN

1.  Whether reporters of local newspapers may be allowed to see

the judgment ? —-.¥es/No'/
2.  Whether to be referred to the Reporter or not ? —Yes/ No~

w

- Whether their Lordships wish to see the fair copy of the
judgment ? | —Yes/No."




CENTRAL ADMINISTRATIVE TRIBUNAL
GUWAHATI BENCH

Original Application No. 304 of 2007
. &
Misc.Petition No.135 of 2007.

Date of Order: This, the 19th Day of December, 2007
THE HON’BLE SHRI MANORANJAN MOHANTY, VICE CHAIRMAN

i. Mr.S.N.Yadav
Hindi Translator
S/o Late Shri Ram Yadav
O/A HQ IGAR, (N}
Clo 99 APO.

i 2. Mr. Digvijay Kumar Singh
Hindi Teacher
t $/O Mr. Rup Narayan Singh
O/A 17 Assam Rifles
C/o0 99 APO.

3. Mr. Ravi Mohan Dwuvedl
Hindi Translator .
S/O: Sri Suresh Prasad Dwivedi
O/A 17 Assam Rifles
C/o 99 APO.

4, Mrs. Rajesh Devi
FA 132, FA
W/O Mr. Sunder Singh
O/A 17 Assam Rifles

C/O 99 APO.
! 5. MrMochan Ram
4 Hindi Typist
§70: Late N. Ram
’ O/A: 21 Sector, Assam Rifles,
: C/QO: 99 APO.

6. Mr Sunil Kumar Singh
Hindi Transiator
S/O: Late Dbanushdhar Singh
O/A: 7 Sector, Assam Rifles
C/0: 99 APO.

7. Mr. Kailash Thakur
Civil Barber
S/O: Late Chhotan Thakur
O/A: 7 Sector, Assam Rifles

C/0: 99 A%
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0.

1.

12.

13.

14,

15.

16.

Mr Shambhu Ram

Civil Saofai

S/O: Mr. Laugar Ram

O/A: 7 Sector, Assam Rifles

- C/0O: 99 APO.

Mr Sudhir Kumar Jha

Civil Cook

S/O: Mr Satyug Jha -

O/A: 7 Sector, Assam Rifles

"C/0O: 99 APO.

Mr. Birendra Rai

Civit Washerman

S/O: Mr. Pukar Rai

O/A: 7 Sector, Assam Rifles
C/0: 99 APO. '

Mr. J.B.Thakur

Hindi Teacher

S$/0: Mr. Baleswar Thakur
O/A: 12 Assam Rifles
C/0O: 99 APO.

Mr. R. K. Thakur

Jr. Teacher

S/O: M. Singheshwar Thakur
O/A: 12 Assam Rifles

C/0: 99 APO.

Mr. Jaganidhi Pokhereal
JrTeacher

S/O: Mr. Ram Prasad Pokhereal
O/A: 12 Assam Rifles

C/O 99 APO.

Mrs. Anita Negi
Senior Teacher
W/O: Mr. R.s. Negi
O/A: 12 Assam Rifles
C/O 99 APO.

Mrs. Kanika Bazbaruah -
Staff Nurse .
W/O: Mr. S.N.Bezbaruah
O/A: 12 Assam Rifles

C/O: 99 APO.

Miss. Jamuna Negi

Staff Nurse -
D/O Mr Pratap Singh Negi
O/A: 12 Assam Rifles
C/O: 99 APO.




17.

18.

19.

20.

21.

22.

23.

24,

25.

Mrs. Nijora Narzary

Staff Nurse

W/O: Mr Sarubam Narzary
O/A: 12 Assam Rifies

C/O 99 APQ.

Mrs. Sandhya Devi

Aya ,

W/G: Mr. Bhagwan Ram
O/A: 12 Assam Rifles
C/O 99 APO.

Mrs. Ramabati Devi
Aya

W/O: Mr. LK.singh
O/A: 12 Assam Rifles
C/O 99 APO.

Mrs. Kalabati Devi

Aya

W/O: Mr. Lal Mohan

O/A: 12 Assam Rifles .

. C/O 99 APO.

Mr. Rakesh Singh Negi
Hindi Translator

S/O: Mr. Chandra S. Negi
OC/A: 12 Assom Rifles
C/O 99 APC.

Mr. Anant Anand

Hindi Typist

S/O: Mr.Satyawan Kapri
O/A: 12 Assam Rifles
C/O 99 APO.

Mr.Ajay Kumar Pandit
Hindi Typist

S/O: Mr Rakesh A. Pandit
O/A: 12 Assam Rifles
C/O 99 APO.

Mr.Anand Kr. Gupta
Hindi Translator

S/C: Late D.B. Prasad
O/A: 31 Assam Rifles
C/0: 99 APO.

Mr. Ashck Roy -
Hindi Typist

S/O: Mr Sukul Roy
O/A: 31 Assam Rifles
C/0: 99 APO. '




26.

27.

28.

29.

30.

31.

32.

.33.

- 34

- O/A: 5 Assam Rifles
C/O: 99 APQ.

Mr.Ramayan Singh Yadav
Hindi Teacher _ ‘
S/O: Late Ramkesh S. Yadav

- O/A: 42 Assam Rifles

C/O: 99 APO.

Md. Idress Ali
Hindi Teacher

- §/O: Late Abdur Raheem -

O/A: 42 Assam Rifles
C/0O: 99 APO.

Mr. Sanjay Kumar Chanchal
Jr. Teacher

S$/O: Late Basant Ram

O/A: 42 Assam Rifles

C/0: 99 APO.

-Mr. Virender Singh

Hindi Translator

- '$/O: Mr. Roshan Singh

O/A: 42 Assam Rifles
C/0: 99 APO.

Mrs Megha

Staff Nurse

W/O: Mr. Pradeep S.
O/A: 42 Assam Rifles
C/0: 99 APO.

Mrs. Kunti Devi

W/O: Mr. Shankar Basfor
Female Safai '
O/A: 42 Assam Riffes
C/0:99 APO.

Mr. Amitendra Kumar Singh
Hindi Typist

S/O: Mr. Onkar Nath Singh

O/A: HQ 27 Sector, Assam Rifies
C/0: 99 APO.

Mr. Nabarun Deb
Hindi Translator
Son of Mr Ramendra K. Deb
O/A: HQ D.G.A.R, Assam Rifles
C/0:99 APO.

Mr. Arjun Singh Verma

Hindi Traonslator
S/O: Mr.Singh Ram




35.

36.

37.

38.

39.

40.

41.

42.

43.

Mr B.K.Singh

Civil Pharmacist

S/O: Mr Barinder Kumar
O/A: 5 Assam Rifles
C/O: 99 APQ.

Mr Arbind Kurpar

Hindi Typist

D/O: Mr a.K. Thakur

O/A: Assam Rifles Training Centre & School, Dimapur,
C/0O: 99 APO.

Mr Satyendra Kumar Singh

Hindi Teacher

S$/0O: Sni RS. Yaday '

O/A: Assam Rifies Training Centre & School, Dimapur,
C/0O:99 APO.

Mr Prabcsh Kumar

Hindi Teacher

S/O: Mr. B.L.Mandal
O/A: Assam Rifles Training Centre & School, Dimapur,
C/0: 99 APO. '

Mrs. Nizara Gogoi

Jr.Teacher

WO: Mr. P. Deka

O/A: Assam Rifles Training Centre & School, Dimapur,
C/0: 99 APO.

Mrs. Neelam Singh

Female Attendant

W/O: Mr. G. K.Singh

O/A: Assam Riftes Training Centre & School, Dimapur,
C/0: 99 APC. '

Mr. Raju Thapa,

Jr. Teacher

S/0: Mr Keshar Rgj Thapa
O/A: 23 Assam Rifles
C/O: 99 APQ.

Mr Lubdha Padhan
Hindi Teacher

S/0: G. C. Padhan
O/A: 23 Assam Rifles
C/0: 99 APO.

Miss. Loli Kholia

Staff Nurse

D/O: Mr A. Loli

O/A: 23 Assam Rifles
C/0: 99 APO.




44,

45.

46.

47.

48.

49.

S0.

-51.

52.

Miss. Lokpa Doma Sherpa
FA-129 _

D/O: Mr Pasang Sherpa
O/A: 23 Assam Rifles

C/0: 99 APO.

Miss, Laxmi Gurung
Aya-095

*D/O: Mr Durga Singh Gurung

O/A: 23 Assam Rifles
C/O: 99 APO.

Mrs. Poonam

Aya 103

W/O: Mr Bdaljit Singh
O/A: 23 Assam Rifles
C/0: 99 APO.

Mrs. Jayanti Sharma
F/A-123

W/O: Mr. Mahadev Sharma
O/A: 23 Assam Rifles ‘
C/0: 99 APO.

Mrs. Radha Devi

FA-097

W/O: Late Birender Ram
O/A: 23 Assam Rifles
C/0:99 APO.

Mr Ram Avtar

Hindi Typist

S/O Mr a. Ram

O/A: 23 Assam Rifles
C/O 99 APO

~Miss Parbati Pyngrope-

Hindi Translator

D/O Mr N.M. Das
O/A: 39 Assam Rifles
C/O 99 APO

Mr Vinod Kr Nautiydl

Hindi Translator

S/O Late K.R. Nautiyal
O/A: 5 Sector, Assam Rifles

C/O 99 APO

Mr Rajesh Malkofi
Hindi Teacher .

S/O Mr Uma N. Malkoti
O/A: 39, Assam Rifles




vy

53.

54,

55.

C/O 99 APO

Mr Anand Kr. Prasad
Jr.Teacher '
S/O MrRXK.Prasad
O/A: 39 Assami Rifles
C/O 99 APO

Mr Siva Kr. Roy

Hindi Teacher

S/O Mr Amiri Roy
O/A: 13 Assom Rifles
C/O 99 APO

Mr Papu Debroy

- JriTeacher:

$/O Mr K. Kanta Debroy
O/A: 46 Assam Rifles
C/O 99 APO

By Advocate Mr.H.G.Baruch.

- Versus -

The Union of india

Represented by the Secretary to the
Government of India

Ministry of Home Affairs

North Block, New Delhi-110001.

The Secretary to the Govt. of india

. Ministry of Finance -

New Delhi-110001.

The Director General of Asscm Rifles
Mahanideshadlaya,
Shillong-793011.

The Inspector General of Assam Rrﬂes (North)

Zakhama, Kohima

' Nogolcnd -797001.

The Commandant
O/A: 42 Assam Rifles -
C/0O: 99 APO,

The Commandant
O/A: 1 Assam Rifles
C/0O: 99 APO.

The Commandant |

Applicants.



10.

1.

12.

13.

14.

15.

O/A: 17 Assam Riﬂes :

C/0O: 99 APO.

The Commdant
O/A: 12 Assam Rifles
C/0O: 99 APO.

The Commandant
O/A: 31 Assam Rifles
C/0O: 99 APO.

The Commandant
O/A: 5 Assam Rifles
C/0: 99 APO.

The Commandant
O/A: 23 Assam Rifles
C/0: 99 APO.

The Commandant
O/A: 39 Assam Rifles
C/O: 99 APO.

The Commandant
O/A: 15 Assam Rifles
C/Q: 99 APO. )

The Commandant

“O/A: 13 Assam Rifles

C/0: 99 APO.

The Commandant

OJA: 46 Assam Rifles

C/0: 99 APO.

........... Respondents.

By Mr.G.Baishyq, Sr. C.G.S.C.

kAR Rk ek ok

O.A. No.304 of 2007
M.A. No.135 of 2007

ORD ER(ORAL)
19.12.2007

- MANORANJAN MOHANTY, (V.C.)

Mr.G.Baishyq, learned Sr. Standing counsel for the Union of India; to whom

Heard Mr.H.G.Baruah, learned counsel for the Applicants and
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a copy of this Original Application has diready been served and perused

the materials placed on record.

2. Applicants {55 members of the staff of Assam Rifles) have filed
this Original Application under Section 19 of the Administrative Tribunals

Act, 1985; because Special Duty Allowances are not being paid to them.

3. The aforesaid 5§ Ap‘pliccn?s have filed Misc. Appiichﬁon
No.135 of 2007 seeking permission to prosecute this Original Application
No.304 of 2007 jointly. Having heard leamed counsel appearing for both
the parties, permission to prosecute the case jointly is allowed and Misc.

Application No.135 of 2007 stands disposed of.

4. It is the case of the Applicants that for the reason of certain
Govt. of India instructions and judicial pronouncements, the Applicants are
entitled to get Special Duty Allowances. [f that is sd, then, the Applicants
should represent before the Aufhoriﬁes/Réspondenfs to consider ’rhéir
_gtievances in terms 6f the judicial pronouncements on which they are
relying here. Mr. H.G. Baruah, learned counsel for the Applicants, states
that each of the Applicants shall individually submit representation betfore
the Authorities/Respondents by 3ist of December, 2007. If such
representations are made by the present Applicants, by the end of
December, 2007, then the Respondents ghou!d consider their cases (in
terms of fhe Government instructions and the judicial pronouncements) by
end of February, 2008. The averments made in this Qr’iginol Application

No.304 of 2007 should also be taken into consideration by the Respondents

while considering the representations of the A;:)p%'Pp

(e
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8. - With the aforesaid observations and directions, this Originat

t

' Application No. 304 of 2007 stands disposed of. Send copies of this order to

each of the Applicants and to all the Respondents (with copies of the
present Origindl App!icdﬁon) in the addresses given in the Original

Application.

_ ')
(MANORANJAN MOHANTY)-
VICE-CHAIRMAN

an
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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL
GUWAHATI BENCH:GUWAHATI

-

ORIGINAL APPLICATION NO. 3@ L]A /07

1
Mr. S.N Yadav & Ors. /’/<
......... Applicants.
 —Vs—
The Union of India & Ors.
.......... .Respondents.

SYNOPSIS

All the applicants are working in different
companies under the Director General of Assam Rifles as
Non-combatised eﬁployees. The Union Gth., with a view
to provide some incentives to the Combatiscd/Non
Combatised personnel of the Assam Rifles those who
posted 1in the states of the North-Fastern Reglons
amongst other granted special (duty) allowance w.e.f.
7/11/1988. The original scheme was introduced by office
Memorandum No. 11.20044/3/83/E.IV dated 14/12/1983.
Considering the demand of the employees and other
relevant aspect Govt. of India decided to sanction
grant of special (duty) allowances to Lthe non-
combatised personnel by an order dated 2/2/8% vide
order . No. 11011/1/84/FP.IV  along wilth combatised
personnel., This order of president of India qranfing
special (duty) allowances to non-combatised personnel
is very distinct. That was a special order issued after
considering all the pros and cons and eligibility
criteria. Special duty allowances is admissible fo the
applicants at 12.5% against the basic pay. But said

special duty allowance has not been paid to the



v

applicants by the respondents. The Govt. of India
through the Ministry of Home Affairs by his office
Memorandum dated 3% August 2005 clearified it to the

W#,«_.,aﬂ.- P

Director General of Assam Rifles vide Memo No. A-1-
3/INST~ACCTS-3PP III that all the allowances and

facilities for civilian employees of the Central Govi.

b At R

Serving 1in the NE Region 1is admissible only the

e Rl

personnel who are actually working in the NE Region.
, o The Division Bench of the Hon’ble Gauhati High Court
(Shillong, in the writ petition No. 195 (SH) of 2001
vide his Judgement and order dated 24/7/2006 diémissing
% ‘ the writ petition filed by the Union of India held that
%“_ o the order of granting SDA to Assam Rifles employees
‘ w.e.f. 7/11/1988 1is a distinct and special order for
Assam Rifles which was issued‘after a lapse of almost
five years and after considering all pros and cons of
re eligibility criteria. But the other A.R. personnels
has been drawing/getting the said allowance and it is
denied to the applicants. Therefore violent
discrimination has been made out to the applicants. The
respondents cannot refuse the said benefits ol the
order dated 2" Feb, 1989 to applicants, whereas other
A.R. personnels are enjoying the said benefits. The
respondents stopped the said benefits to the applicants
without any authority of law. Hence this instant

application.

Filed by
Hara Gobinda Boruah
Advocate.

e o= e
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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL
GUWAHATI BENCH :GUWAHATI

ORIGINAL APPLICATION KO. /07

Mr. S.N Yadav & Ors.

......... Applicants.
=Vs-
The Union of India & Ors.
s .Respondents.
L.IST OF DATES.
g1. No. Annexure page - contents.
1. Annexure-A Order dated 2/2/1989 issued
2/2/1989 vide Memo No. 11011/1/84-FP.1V.
2. Annexure-B Office Memorahdum dated 3/8/05
3/8/2005 -issued wvide Memo NO. A-1-3/INST-
ACCIS—BiPp—III
3. Annexure-C. Judgement and order dated
24/7/06 - 24/7/06 passed by the Diviuion

Bench of the Hon’ble Gauhal.i
High Court in writ petition No.
195 (SH) of 2001.

4. Annexure-D Order dated 26/2/2007 passed by

26/2/2007 the Hon'ble Supreme in SLP

(Civil) NO. (9) 2962/07

; o 5. Annexure-k Oraer dated 20/7/2007 issued
(. 20/7/2007 vide Memo No. 1.11018/89/
2000/Law.
Filed by

e

Hara Gobinda Boruah
Advocate.




- PP IO YT SIS s — Y — e d——— o ——

, R R T N L e, -
. .

LI

TR BT =

Dist. Kohima & Ors.

Sl .No.

J

o) Ul I W N

IN THE CENTRAL ADMINISTRATIVE TRIBUNAL
GUWAHATI BENCH:GUWAHATI

ORIGINAL APPLICATION No. 30U /o7

Mr. S.N Yadav & Ors.

......... Applicants.

‘The Union of India & Ors.

........... .Respondents

INDEX

Particulars | Page No.
Original application | ")‘O 3 F‘
Verification 3%
Annexure-A .~ - — - e ’59 — Lf \
Annexure-B L125"L\3
Annexure-C - (,\(,\ — l/\7-
Annexure-D LE@ (/18
Annexure-E F%

LS - 5o

Filed by

e

Hara Gobinda Boruah

Advocate.
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Dist. Kohima & Ors.

IN THE CENTRAL ADMINISTRATIVE TRIBUNAL
GUWAHATI BENCH
ORIGINAL APPLICATION NO. 3 0 (’f /07
!

1.Mr. S.N. Yadav

Hindi Translator

S/0: Late Shri Ram Yadav
O/A: HQ. IGAR, (N)

C/0: 99 APO

—tHFied by e oppie-TLs

2. Mr.Digvijay Kumar Singh
Hindi Teacher

S/0: Mr.Rup Narayan Singh
O/A: 17 Assam Rifles
C/0: 99 APO

3.Mr. Ravi Mohan Dwivedi
Hindi Translator

S/0:Mr. Suresh Prasad Dwivedi
O/A: 17 Assam Rifles

C/0: 99 APO

4.Mrs. Rajesh Devi
FA-132, FA »
W/0:Mr. Sunder Singh
O/A: 17 Assam Rifles
C/0: 99 APO

5.Mr. Mohan Ram

Hindi Typist

S/0: Late N. Ram.

O/A: 21 Sector, Assam Rifles
C/0: 99 APO

6.Mr. Sunil Kumar Singh
Hindi Translator

S/0: Late Dbanushdhar Singh
O/A: 7 Sector, Assam Rifles
C/0: 99 APO '

7.Mr. Kailalsh Thakur

Civil Barber

S/0:Late Chhotan Thakur

O/A: 7 Sector, Assam Rifles
O — C/0: 99 APO '

R A 7 Lo iR

 Ceutial Acliusitiaiive Thbuna 8.Mr. Shambhu Ram
' Civil Safai
17 DES AN S/0:Mr.Laugar Ram
‘ n“Tﬂﬂ'rT«ﬁE O/A: 7 Sector, Assam Rifles
ch

<0

"

doy

b2/ 12769
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C/0: 99 APO

9.Mr. Sudhir Kumar Jha
Civil Cook .

S/0: Mr. Satyug Jha

O/A: 7 Sector, Assam Rifles
C/0: 99 APO

10.Mr. Birendra Rai

Civil Washerman

S/0: Mr.Pukar Rai

O/A: 7 Sector, Assam Rifles
C/0: 99 APO

11.Mr.J.B. Thakur

Hindi Teacher

S/0:Mr. Baleshwar Thakur
O/A: 12 Assam Rifles

. C/0: 99 APO

12.Mr. R.K. Thakur

Jr. Teacher .
S/0:Mr. Singheshwar Thakur
O/A: 12 Assam Rifles

C/0: 99 APO

13.Mr. Jaganidhi Pokhereal
Jr. Teacher

5/0:Mr. Ram Prasad Pokhereal

O/A: 12 Assam Rifles
C/0: 99 APO

14. Mrs. Anita Negi

‘Senior Teacher

W/0:Mr. R.S.Negi
O/A: 12 Assam Rifles
C/0: 99 APO

15.Mrs. Kanika Bezbaruah
Staff Nurse

W/0O: Mr. S.N. Bezbaruah
O/A: 12 Assam Rifles
C/0: 99 APO

16. Miss Jamuna Negi

Staff Nurse

D/O: Mr. Pratap Singh Negi
O/A: 12 Assam Rifles

C/0: 99 APO

17.Mrs. Nijora Narazary
Staff Nurse

W/0: Mr. Sarubum Narzary

C Ly monchns \aitb W% %
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O/A: 12 Assam Rifles
C/0: 99 APO

18. Mrs. Sandhya Devi
Avya

W/0: Mr. Bhagwan Ram
O/A: 12 Assam Rifles
C/0: 99 APO

19.Mrs. Ramabati Devi
Avya

W/C: Mr. L.K.Singh
O/A: 12 Assam Rifles
C/0: 99 APO

3
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20, Mrs. Kalabati Devi
Aya

W/0: Mr. Lal Mohan
O/A: 12 Assam Riflés

- C/0: 99 APO

21.Mr. Rakesh Singh Negi
Hindi Translator

S/0:Mr. Chandra.S. Negi
O/A: 12 Assam Rifles
C/0: 99 APO

22.Mr. Anant Anand
Hindi Typist

S/0:Mr. Satyawan Kapri
O/A: 12 Assam Rifles
C/0: 99 APO

23.Mr. Ajay Kr. Pandit
Hindi Typist

S/0:Mr. Rakesh A.Pandit
O/A: 12 Assam Rifles
C/0: 99VAPO

24 .Mr. Anand Kr. Gupta
Hindi Translator
S/0O:Late D. B. Prasad
O/A: 31 Assam Rifles
C/0: 99 APO

25.Mr. Ashok Roy
Hindi Typist

S/0: Mr. Sukul Roy
-O/A: 31 Assam Rifles
C/0: 99 APO

26.Mr. Ramayan Singh Yadav
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Hindi Teacher

S/0:Late Ramkesh.S$. Yadav
O/A: 42 Assam Rifles

C/0: 99 APO

27.Md. Idrees Ali
Hindi Teacher

S/0: Late Abdur Raheem
O/A: 42 Assam Rifles
C/0: 99 APO

-

28.Mr. Sanjay Kumar Chanchal

Jr. Teacher
S/0: Late Basant Ram
O/A: 42 Assam Rifles
C/0: 99 APO

29.Mr. Virender Singh
Hindi Translator
S/0:Mr. Roshan Singh

O/A: 42 Assam Rifles

C/0: 99 APO

30.Mrs. Megha

Staff Nurse

W/0: Mr. Pradeep. S.
O/A: 42 Assam Rifles
C/0: 99 APO

31. Mrs. Kunti Devi
Female Safai

W/0: Mr. Shankar Basfor
O/A: 42 Assam Rifles
C/0: 99 APO

32: Mr. Amitendra Kumar Singh

Hindi Typist
S/0: Mr. Onkar Nath Singh

Cyemendho Nath puday

"2,

O/A:H.Q. 27 Sector, Assam Rilles

C/0: 99 APO

33: Mr. Nabarun Deb
Hindi Translator
S/0: Mr. Ramendra K. Deb

O/A:H.Q. D.G.A.R., Assam Rifles

Shillong.

34: Mr. Arjun Singh Verma
Hindi Translator

S/0: Mr. Singh Ram

O/A: 5 Assam Rifles.

C/0: 99 APO
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35: Mr. B.K. Singh
Civil Pharmacist

S/0: Mr. Barinder Kumar
O/A: S5Assam Rifles.
C/0: 99 APO

%mcmd/w Nath ¢

36: Mr.Arbind Kumar
Hindi Typist

S/0: Mr. A.K. Thakur
O/A:Assam Rifles training Centre
& School. Dimapur.

C/0: 99 APO

37: Mr. Satendra Kumar Singh
Hindi Teacher

S/0: Mr. R.S. Yadav

O/A:Assam Rifles training Centre
& School. Dimapur.

C/0: 99 APO

38: Mr. Prabash Kumar

Hindi Teacher

S/0: Mr. B.L.Mandal

O/A: Assam Rifles training
Centre & School. Dimapur.

C/0: 99 APO

39: Mrs.Nizara Gogoi

Jr. Teacher

W/0: Mr. P.Deka

O/A: Assam Rifles training
Centre & School. Dimapur.

C/0: 99 APO

40: Mrs. Neelam Singh

Female Attendant

W/0: Mr.G.K.Singh

O/Ai Assam Rifles training
Centre & School. Dimapur.

C/0: 99 APO

41: Mr.Raju Thapa

Jr. Teacher

S/0: Mr. Keshar Raj Thapa
O/A: 23, Assam Rifles
C/0: 89 APO
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42: Mr. Lubdha Padhan
Hindi Teacher
S/0:G.C. Padhan

O/A: 23, Assam Rifles
C/0: 99 APO

43: Miss lL.oli Kholia
Staff Nurse

D/0O: Mr. A. Loli

O/A: 23 Assam Rifles.
C/0: 99 APO

44: Miss Lokpa Doma Sherpa
F/A-129 |

D/0O: Mr. Pasang Sherpa
O/A: 23 Assam Rifles.

C/0: 99 APO

45: Miss Laxmi Gurung
Aya-095

D/O: Mr. Durga Singh Gurung
O/A: 23 Assam Rifles.

C/0: 99 APO

46: Mrs. Poonam
Aya-103

W/0: Mr. Baljit Singh
O/A: 23 Assam Rifles.
C/0: 99 APO

47: Mrs. Jayanti Sharma
F/A-123

W/0: Mr. Mahadev Sharma
O/A: 23 Assam Rifles.
C/0: 99 APO

48: Mrs Radha Devi

"F/A~097

W/0: Late Birender Ram
Q/A: 23 Assam Rifles.
C/0: 99 APO

49: Mr. Ram Avtar
Hindi Typist

S/0: Mr. A.Ram

O/A: 23 Assam Rifles.
C/0: 99 APO

50: Miss. Parbati Pyngrope
Hindi Translator

D/O: Mr.N.M.Das

O/A: 39 Assam Rifles.

C/0: 99 APO
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51: Mr. Vinod Kr. Nautiyal
Hindi Translator

S/0: Late K.R. Nautiyal

O/A: 5 Sector ,Assam Rifles.
C/0: 99 APO

52: Mr. Rajesh Malkoti
Hindi Teacher

S/0: Mr.Uma. N. Malkoti
O/A: 15, Assam Rifles.
C/0: 99 APO

Tyiendre Nath OBl g

53: Mr.Anand Kr. Prasad
Jr. Teacher

S/0: Mr.R.K. Prasad
O/A: 39 Assam Rifles.
C/0: 99 APO

54: Mr.Siva Kr. Roy
Hindi Teacher ‘

'3/0: Mr.Amiri Roy

O/A: 13 Assam Rifles.

C/0: 99 APO

55: Mr.Papu Debroy
Jr.Teacher

S/0: Mr.K.Kanta Debroy
O/A: 46 Assam Rifles.
C/0: 9% APO

(Same cause of‘action)
..... ... .Applicants

1l.The Union of India

- Represented by the Secretary to

the Govt. of India, Ministry of
Home Affairs, North Block, New
Delhi. MQOOA

2.The Secretary to the Govt. of
India, Ministry of Finance, New
Delhi. {@moo4

3.The Director General of Assam
Rifles, Mahanideshalavya,
Shillong. =z g30

4.The Inspector General of Assam
Rifles (North) Zakhama, Kohima,
Nagaland. zz9.7ge |\
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5.The Commandant
O/A: 42 Assam Rifles
C/0: 99 APO

6.The Commandant
O/A: 1 Assam Rifles
C/0: 99 APO

7.The Commandant
O/A: 17 Assam Rifles
C/0: 99 APO

CE;LVYJZhgﬂﬂg Qqa+41“f063@25, éﬂ

8.The Commandant ‘
O/A: 12 Assam Rifles
.C/O: 89 APO

9.The Commandant
O/A: 31 Assam Rifles
C/0: 99 APO

10.The Commandant
O/A: 5 Assam Rifles
C/0: 99 APO

11.The Commandant
O/A: 23 Assam Rifles
C/0: 99 APO

12.The Commandant
.O/A: 39 Assam Rifles
- C/0: 99 APO

13.The Commandant
O/A: 15 Assam Rifles

e, C/C: 99 APO
AEERPATRIRT P SER S LR :
| Centian Aumstsative Tribunal 14.The Commandant
O/A: 13 Assam Rifles
135207 C/0: 99 APO
grrgrdd #TamE 15.The Commandant

i t o oh

b O/A: 46 Assam Rifles
C/0: 99 APO

..... .Respondents
THE DETAILS OF THE APPLICATION
1. PARTICULARS OF THE APPLICANTS:
1.1.
- 1.Name of the applicant :Mr.S.N. Yadav
11.Name of the father :Late Shri Ram Yadav

IIT.Design. of the office :Hindi Translator.
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IV.Address after service

1.2

1.Name of the applicant
11.Name of the father
IIT.Design. of the office

IV.Address after service

1.3

1.Name of the applicant
11.Name of the father
III.Design. of the office

IV.Address after service

1.4

l.Name of the applicant
11.Name of the husband
ITI.Design. of the office

IV.Address after service

1.5

l.Name of the applicant
11.Name of the father
ITII.Design: of the offjice

IV.Address after service
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H.Q. I.G.A.R.(North)
C/0: 99 APO

Mr.S.N. Yadav
S/0: Late Shri Ram Yadav
H.QO. I.G.A.R. (North)
C/0: 99 APO

:Mr.Digvijay Kumar Singh

:Mr.Rup Narayan_Kumar Singh

:Hindi Teacher, 1 A.R.
C/0: 99 APO

Mr.Digvijay Kumar Singh
S/0:Mr.Rup Narayan Kr. Singh
Hindi Teacher, 1 A.R.
C/0: 99 APO

Mr.Ravi Mohan Dwived|
Mr. Suresh Pr. Dwivedi
:Hindi Translator
17 Assam Rifles
C/0: 99 APO
Mr.Ravi Mohan Dwivedi
S/0:Mr.Suresh Pr. Dwivedi
Hindi Translator
17 Assam Rifles
C/0: 99 APO

Mrs. Rajesh Devi
Mr. Sunder Singh
:F/A-132, FA
17 Assam Rifles
C/0: 99 APO
: Mrs. Rajesh Devi
W/0:Mr. Sunder Singh
F/A-132, FA
17 Assam Rifles
C/0: 99 APO

Mr.Mohan Ram

Mr. Late N.Ram
:Hindi Typist
21 Sector, .Assam Rifles
C/0: 99 APO

Mr. Mohan Ram
Mr.Late N. Ram
Hindi Typist
21 Sector, Assam Rifles

C/0: 99 APO
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1.6 :
1.Name of the applicant
11.Name of the father
II1.Design. of the office

IV.Address after service

1.7

1.Name of the applicant
11.Name of the father
II1.Design. of the office

IV.Address after service

1.8
1.Name of the applicant
11.Name of the father

ITI.Design. of the office

IV.Address after service

1.9

1.Name of the applicant
11.Name of the father
III.Design. of the office

IV.Address after service

1.10

1.Name of the applicant
11.Name of the father -
III.Design. of the office
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Mr. Suhidt—Kumar-STHgh
:3/0: Late Dhanushdhar Singh
:Hindi Translator
7 Sector, Assam Rifles
C/0: 99 APO
Mr. Sunil Kumar Singh
S/0: Late Dhanushdhar Singh
Hindi Translator '
7 Sector, Assam Rifles
C/0: 99 APO

yrrondra Noth O

Mr.Kailash Thakur

Late Chhotan Thakur
:Civil Barber
7 Sector, Assam Rifles
C/0: 99 APO

Mr. Kailash Thakur
S/0: Late Chhotan Thakur
Civil Barber
7 Sector, Assam Rifles
C/0: 99 APO

Mr. Shambhu Ram

Mr. Laugar Ram
:Civil safai,
7 Sector, Assam Rifles
C/0: 99 APO

Mr. Shambhu Ram
S/0: Mr. Laugar Ram
Civil Safai
7 Sector, Assam Rifles
C/0: 99 APO

Mr.Sudhir Kumar Jha
:Mr. Satyug Jha
:Civil Cook
7 Sector, Assam Rifles
C/0: 99 APO

Mr.Sudhir Kumar Jha
S/0: Mr. Satyug Jha
Civil Cook ’
7 Sector, Assam Rifiles
C/0: 9% APO

Mr.Birendra Rai
Mr. Pukar Rai
:Civil washerman

C/0: 9% APO
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IV.Address after service

1.11

1.Name of the applicant
11.Name of the father
ITII.Design. of the office

IV.Address after service

1.12

1.Name of the applicant
11.Name of the father
IIT.Design. of the office

IV.Address after service

13.Name of the applicant
11.Name of the father
IIT.Design. of the office

IV.Address after service

1.14

1.Name of the applicant
11.Name of the husband
ITI.Design. of the office

IV.Address after service
1.15

1l.Name of the applicant
11.Name of the husband
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Mr . Birendra Ral
S/0: Mr. Pukar Rai
Civil wacherman
7 Sector, Assam Rifles
C/0: 99 APO

Mr.J.B. Thakur
Mr. Baleswar Thakur
:Hindi Teacher
12 Assam Rifles
C/0: 99 APO
Mr.J.B. Thakur
S/0: Mr. Baleswar Thakur
Hindi Teacher
12 Assam Rifles
C/0: 99 APO

Mr.R.K. Thakur
Mr. Singheshwar Thakur
:Jr. Teacher
12 Assam Rifles
C/0: 99 APO
Mr.R.K. Thakur
S/0: Mr. Singheshwar Thakur
Jr. Teacher
12 Assam Rifles
C/0: 99 APO

Mr.Jaganidhi Pokherecal
Mr. Ram Prasad Pokhereal
:Jr. Teacher
12 Assam Rifles
C/0: 99 APO
Mr.Jaganidhi Pokherel
S/0:Mr. Ram Prasad Pokhereal
Jr. Teacher
12 Assam Rifles
C/0: 99 APO

Mrs.Anita Negi
:Mr. R.S. Negi
:Senior Teacher
12 Assam Rifles
C/0: 99 APO

Mrs.Anita Negil
W/0: Mr. R.S. Negi
12 Assam Rifles
C/0: 99 APO

Mrs Kanika Bezbaruah
Mr. S.N. Bezbaruah

Cmandio Vot podow
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III.Design. of the office

IV.Address after service

1.6

1.Name of the applicant
1ll.Name of the father
IIT.Design. of the office

IV.Address after service

1.17 |
1.Name of the applicant
11.Name of the husband
IIT.Design. of the office

IV.Address after service
1.18

1.Name of the applicant
11.Name of the husband

ITI.Design. of the office

IV.Address after service

1.19

1.Name of the applicant
11.Name of the husband
III.Design. of the office

12

:Staff Nurse,
12 Assam Rifles
C/0: 99 APO
Mrs Kanika Bezbaruah
W/0: S.N. Bezbaruah
Staff Nurse
12 Assam Rifles
C/0: 99 APO

Miss Jamuna Negi
* Mr. Pratap Singh Negi
:Staff Nurse
12 Assam Rifles
C/0: 99 APO

Miss Jamuna Negi
D/O:Mr. Pratap Singh Negil
Staff Nurse
12 Assam Rifles
C/0: 99 APO

Mrs.Nijora Narazary
Mr.Sarubum Narzary
:Staff Nurse
12 Assam Rifles
C/0: 99 APO

Mrs.Nijora Narazary
W/0: Mr.Sarubum Narzary
Staff Nurse
12 Assam Rifles
C/0: 99 APO

Mrs. Sandhya Devi
Mr. Bhagwan Ram
:Aya :
12 Assam Rifles
C/0: 99 APO
: Mrs. Sandhya Devi
W/0: Mr. Bhagwan Ram
Aya
12 Assam Rifles
C/0: 99 APO

: Mrs. Ramabati Devi
Mr. L.K. Singh

tAva

12 Assam Rifles

%

Cc ondha Nath poday

C/0: 99 APO
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IV.Address after servicé

1.20

1.Name of the applicant
11.Name of the husband
III.Design. of the office

IV.Address after service

1.21

1.Name of the applicant
11.Name of the father
II1.Design. of the office

IV.Address after service

1.22

1.Name of the applicant
~11.Name of the father
ITI.Design. of the office

iV.Address after service

1.23.Name of the applicant
11.Name of the father
IITI.Design. of the office

IV.Address after service
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Mrs Ramabati Devi
W/0: Mr. L.K. Singh

Avya
12 Assam Rifles
C/0: 99 APO

Mrs Kalabati Devi
:Mr. Lal Mohan

tAya
12 Assam Rifles
C/0: 99 APO

Mrs_Kalabati Devi

W/0: Mr. Lal Mohan
Aya

12 Assam Rifles’
C/0: 99 APO

: Mr.Rakesh Singh Negi
:Mr. Chandra S. Negi
:Hindi Translator
12 Assam Rifles
C/0: 99 APO

Mr.Rakesh Singh Negi
Hindi Translator
S$/0: Mr. Chandra S.
Hindi Translator
12 Assam Rifles
C/0: 99 APO

Negi

Mr.Anant Anand
: Mr.Satyawan Kapri
:Hindi Typist
12 Assam Rifles
C/0: 99 APO
Mr.Anant Anand
S/0: Satyawan Kapri
Hindi Typist
12 Assam Rifles '
C/0: 99 APO

Mr.Ajay Kr. Pandit
Mr. Rakesh A.Pandit
:Hindi Typist
12 Assam Rifles

C/0: 99 APO
Mr.Ajay Kr. Pandit
S/0: Mr. Rakesh A.Pandit

Hindi Typist
12 Assam Rifles
C/0: 99 APO

C%%jwfﬂjuﬂ&& Nath \pogﬂ%i



1.24

1.Name of the applicant
11.Name of the father
III.Design. of the office

IV.Address after serVice

1.25

1.Name of the applicant
11.Name of the father
IIT.Design. of the office

IV.Address after service

2 1.26

1.Name of the applicant
11.Name of the father
III.Design. of the office

IV.Address after service

1.27

1.Name of the applicant
11.Name of the father
IIT.Design. of the office

IV.Address after service

1

ST e T
2,075 :-:QT.-L-.{%.L;. TG0

~

v Ceuial acimcistraiive Tribunal
- BTA AR
1 S Yo

71Tl FLTEME

! ¢ oo dunch

14

Mr.Anand Kr. Gupta
Late D.B. Prasad
:Hindi Translator
31 Assam Rifles

C/0: 99 APO
Mr.Anand Kr. Gupta
S/0: Late D.B. Prasad

Hindi Translator
31 Assam Rifles
C/0: 99 APO

Copomandne Nath \po\d% 5&

Mr.Ashok Roy
:Mr.Sukul Roy
tHindi Typist
31 Assam Rifles
C/0: 99 APO

Mr.Ashok Roy
S/0: Mr.Sukul Roy
Hindi Typist
31 Assam Rifles
C/0: 99 APO

Mr.Ramayan Singh Yadav
:Late Ramkesh Yadav
:Hindi Teacher
42 Assam Rifles
C/0: 99 APO

Mr.Ramayan Singh Yadav
S/0: Late Ramkesh Yadav
Hindi Teacher
42 Assam Rifles
C/0: 99 APO -

Md. Idress Ali v
:S/0:Late Abdur Raheem
:Hindi Teacher
42 Assam Rifles
C/0: 99 APO

Md. Idress Alil
S/0: Late Abdur Rahecm
Hindi Teacher
42 Assam Rifles
C/0: 99 APO



1.28

1.Name of the applicant
11.Name of the father
TI1.Design. of the office

IV.Address after service

1.29 :

1.Name of the applicant
11.Name of the father
III1.Design. of the office

IV.Address after service

1.30

1.Name of the applicant
11.Name of the husband

- IIT.Design. of the office

IV.Address after service

1.31

1.Name of the applicant.
11.Name of the father
III.Design. of the office

IV.Address after service

1.32

1.Name of the applicant
11.Name of the father
II1I.Design. of the office
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Mr.Sanjay Kumar Chanchal
:Late Basant Ram
:Jr. Teacher
42 Assam Rifles
C/0: 99 APO
Mr.Sanjay Kumar Chanchal

'3/0: Late Basant Ram

Jr. Teacher
42 Assam Rifles
C/0: 99 APO

Mr.Virender Singh
:Mr. Roshan Singh
:Hindi Translater
42 Assam Rifles
C/0: 99 APO

Mr.Virender Singh
S/0: Mr. Roshan Singh
Hindi Translator
4?2 Assam Rifles
C/0: 99 APO

Mrs. Megha
Mr.Pradeep.S.
:Staff Nurse

" 42 Assam Rifles.

C/0: 99 APO
Mrs. Megha

W/0: Mr.Pradeep.S.

Staff Nurse
42 Assam Rifles
C/0: 99 APO

Miss Kunti Devi
:Mr. Shankar Basfor
:Female Safai
42 Assam Rifles
C/0: 99 APO

Miss Kunti Devi
D/0O: Shankar Basfor
Female Safai
4?2 Assam Rifles
C/0: 99 APO

Mr. Amitendra Kumar S$Singh

:Mr. Onkar Nath Singh
:Hindi Typist

H.Q. 27 Sector, Assam Rifles
C/0: 99APO
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1V.Address after service

1.33

1.Name of the applicant
11.Name of the father
IIT.Design. of the office

IV.Address after service

1.34

1.Name of the applicant
11 .Name of the father
III.Design. of the office

IV.Address after service
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1.35

1.Name of the applicant
11.Name of the father
ITI.Design. of the office

IV.Address after service

1.36

1.Name of the applicant
11.Name of the father
IIT.Design. of the office

IV.Address after service
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Mr.Amitendra Kumar $Singh
S/0: Mr. Onkar Nath Singh
Hindi Typist
H.Q. 27 Sector, Assam Rifles
C/0: 99APO
Mr. Nabarun Deb
:Mr. Ramendra K. Deb

:Hindi Translator
H.Q. D.G.A.R., Assam Rifles
Shillong :
Mr. Nabarun Deb
S/0: Mr. Ramendra K.
Hindi Translator
H.Q. D.G.A.R., Assam Rifles
Shillong

Deb

Mr.Arjun Singh Verma
Mr. Singh Ram
Hindi Translator
5 Assam Rifles
C/0: 99 APO
Mr.Arjun Singh Verma
S/0: Mr. Singh Ram
Hindi Translator
5 Assam Rifles

C/0: 99 APO
Mr. B.K. Singh
:Mr. Barinder Kumar

:Civil Pharmacist
5 Assam Rifles
C/0: 99 APO
Mr. B.K. Singh
S/0: Mr. Barinder Kumar
Civil Pharmacist
5 Assam Rifles
C/0: 99 APC

Mr. Arbind Kumar
:Mr.A.K. Thakur
:Hindi Typist
Assam Rifles Training
Centre & School, Dimapur.
C/0 99 APO

Mr. Arbind Kumar
S/0: Mr.A.K. 'Thakur
Hindi Typist
Assam Rifles Training
Centre & School, Dimapur
C/0: 99 APO '

% oA nath ‘e
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1.Name of the applicant
11.Name of the Father
III.Design. of the office

IV.Address after service

1.38 .
1.Name of the applicant
11 .Name of the father
IIT.Design. of the office

IV.Address after service

1.39

1.Name of the applicant
11.Name of the husband
ITT.Design. of the office

IV.Address after service

1.40

l.Name of the applicant
11.Name of the husband
III.Design. of the office

IV.Address after service
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Mr. Satendra Kumar Singh
:Mr.R.S. Yadav
:Hindi Teacher
Assam Rifles Training
Centre & School, Dimapur
C/0: 99 APO

Mr. Satendra Kumar Siregh
S/0: Mr.R.S. Yadav
Hindi Teacher
Assam Rifles Training
Centre & School, Dimapur
C/0: 99 APO

CE%yhﬁﬁuﬁAQ kﬁiﬁb \a%qE%iQ

Mr. Prabash Kumar
:Mr. B.L. Mandal
:Hindi Teacher
Assam Rifles Training
Centre & School, Dimapur
C/0: 99 APO

Mr. Prabash Kumar
S/0: Mr. B.L. Mandal
Hindi Teacher
Assam Rifles Training
Centre & School, Dimapur

C/0: 99 APO

Mrs. Nizara Gogoi
:Mr.P.Deka
:Jr. Teacher
Assam Rifles Training
Centre & School, Dimapur
C/0: 99 APO
: Mrs. Nizara Gogoi
W/O: Mr.P.Deka
Jr. Teacher
Assam Rifles Training
Centre & School, Dimapur
C/0: 99 APO

: Mrs. Neelam Singh

:Mr. G.K. Singh

:Female Attendant

Assam Rifles Training
Centre & School, Dimapur
C/0: 99 APO

Mrs. Neelam Singh
W/0: Mr. G.K. Singh
Female Attendant
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1.41

1.Name of the applicant
11.Name of the Father
III.Design. of the office

IV.Address after service

1.42

1.Name of the applicant
11.Name of the father
ITI.Design. of the office

IV.Address after service

1.43

1.Name of the applicant
11.Name of the husband
III.Design. of the office

IV.Address after service

1.44

l.Name of the applicant.
11.Name of the father
IIT.Design. of the office

" IV.Address after service

1.45

1.Name of the applicant
11.Name of the father
ITIT.Design. of the office
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Assam Rifles Training
Centre & School, Dimapur
C/0: 99 APO

Mr.Raju Thapa
:Mr. Keshar Raj Thapa
:Jr. Teacher
23 Assam Rifles
C/0: 99 APO
Mr.Raju Thapa
S/0: Mr. Keshar Raj Thapa
Jr. Teacher :
23 Assam Rifles
C/0: 99 APO

Mr.Lubdha Padhan
:Mr.G.C. Padhan
:Hindi Teacher
23 Assam Rifles
C/0: 99 APO

Mr.Lubdha Padhan
S/0: Mr.G.C. Padhan
Hindi Teacher
23 Assam Rifles
C/0: 99 APO

Mrs. Loli Kholia
:Mr. A. Loli
:Staff Nurse
23 Assam Rifles

C/0: 99 APO
: Mrs. Loll Kholia
W/0: Mr. A. Loli

Staff Nurse
23 Assam Rifles
C/0: 99 APO

Miss. Lokpa Doma
:Mr. Pasang Sherpa
:F/A-129
23 Assam Rifles
C/0: 99 APO

Sherpa

Miss. Lokpa Doma Sherpa

D/0O: Mr.
F/A-129
23 Assam Rifles
C/0: 99 APO

Pasang Sherpa

Miss. Laxmi Gurung
:Mr. Durga Singh Gurung
:Aya-095

S
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IV.Address after service

1.46
1.Name of the applicant
11.Name of the husband

. II1.Design. of the office

IV.Address after service

1.47
1.Name of the applicant

.11 .Name of the husband

ITI.Design. of the office

IV.Address after service

1.48
1.Name of the applicant
11.Name of the husband

'III.Design. of the office

IV.Address after service

1.49

l.Name of the applicant
11.Name of the father
ITI.Design. of the office

IV.Address after service
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23 Assam Rifles
C/0: 99 APO
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: Miss. Laxmi Gurung &
D/O: Mr. Durga Singh Gurung ﬁé
Aya-095
23 Assam Rifles
C/0: 99 APO

: Mrs. Poonam
:Mr. Baljit Singh :
tAya-103
23 Assam Rifles
C/0: 99 APO
Mrs. Poonam
W/0: Mr. Durga Singh Gurung
Aya-103 -
23 Assam Rifles
C/0: 99 APO

Mrs. Jayanti Sharma
:Mr. Mahadev Sharma
:F/A-123
23 Assam Rifles
C/0: 99 ApPO

Mrs. Jayanti Sharma

W/0O: Mr. Mahadev Sharma o
F/A-123
23 Assam Rifles | C,

C/0: 99 APO

Mrs. Radha Devi
:Late Birender Ram
:F/A-097
23 Assam Rifles
C/0: 99 APO

Mrs. Radha Devi
W/0: Late Birender Ram
F/A-097 '

23 Assam Rifles
C/0: 99 APO

Mr. Ram Avtar
:Mr. A.Ram
:Hindi Typist
23 Assam Rifles
C/0: 99 APO
: Mr. Ram Avtar
S/0: Mr. A.Ram
Hindi Typist
23 Assam Rifles
C/0: 99 APO

d&"
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l.Name of the applicant
l1.Name of the father
III.Design. of the office

IV.Address after service

1.51

1.Name of the applicant
11.Name of the father
LII.Design. of the office

IV.Address after service

1.52

1.Name of the applicant
1l.Name of the father
1II.Design. of the office

IV.Address after service

1.53

1.Name of the applicant
11.Name of the father
III.Design. of the office

IV.Address after service

1.54

1.Name of the applicant
11.Name of the father
ITIT.Design. of the office
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Miss Parbati Pyngrope

:Mr. N.M. Das
:Hindi Translat
39 Assam Rifles
C/0: 99 APO

or

Miss Parbati Pyngrope
D/O: Mr. M.N. Das

Hindi Translato
23 Assam Rifles
C/0: 99 APO

T

Mr. Vinod Kr. Nautiyal

:Late K.R. Naut
:Hindi Translat

5 Sector, Assam Rifles

C/0: 99 APO

iyal
or

: Mr. Vinod Kr. Nautivyal
S/0: Late K.R. Nautival
Hindi Translator

S Sector, Assam Rifles

C/0: 99 APO

Mr. Rajesh Ma
:Mr. Uma N. Mal
:Hindi Teacher
15, Assam Rifle
C/0: 99 APO

Mr. Rajesh Ma

lkoti
koti

S

lkoti

S/0: Mr. Uma N. Malkot i

Hindi Teacher
15, Assam Rifle
C/0: 99 APO

Mr. Anand Kr.
:Mr. R.K. Prasa
:Jdr.Teacher
39, Assam Rifle
C/0: 99 APO

Mr. Anand Kr.

S

Prasad
d

S

Prasad

S/0: Mr. R.K. Prasad

Jr Teacher
39, Assam Rifle
C/0: 99 APO

Mr. Siva Kr.
:Mr. Amiri Roy
:Hindi Teacher

3

Roy

Cgprendio N@% \péd%_,
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13, Assam Rifles
v C/0: 99 APO
IV.Address after service : Mr. Siva Kr. Roy
S/0: Mr. AmiriRoy
Hindi Teacher
13, Assam Rifles

C/0: 99 APO
1.55
1.Name of the applicant ¢ Mr. Papu Debroy
11.Name of the father :Mr. K. Kanta Debroy

III.Design. of the office :Jr Teacher
46, Assam Rifles
C/0: 99 APO
IV.Address after service : Mr. Papu Debroy
S/0: Mr. K. Kanta Debroy
Jr. Teacher
46, Assam Rifles
C/0: 399 APO

2. PARTICULARS OF RESPONDENTS
2.1 NAME AND DESIGNATION:1 The Secretary to the Govt.

OF THE RESPONDENTS of India, Ministry of Home
Affairs, North Block, New
Delhi,

2.The Secretary to the Govt. of
India, Ministry of Finance, New
Delhi.

3.The Director General of Assam
Rifles, Mahanideshalaya,
Shillong.

4.The Inspector General of Assam
Rifles, (North) Zakhama, Kohima,
Nagaland. :

5.The Commandant
! O/A: 42 Assam Rifles
' C/0: 99 APO

: 6.The Commandant
O/A: 1 Assam Rifles
C/0: 99 APO

_ 7.The Commandant
o . O/A: 17 Assam Rifles
CIE ¢ SN o P PRI 75 TR C/0: 99 APO
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8.The Commandant
- O/A: 12 Assam Rifles
C/0: 99 APO

9.The Commandant
~O/A: 31 Assam Rifles
C/0: 99 APO

10.The Commandant
O/A: BAssam Rifles
C/0: 99 APO

Cmondha Nath

11.The Commandant
O/A: 23 Assam Rifles
C/0: 99 APO

12.The Commandant
O/LA: 39 Assam Rifles
C/0: 99 APO

‘13.The Commandant
O/A: 15 Assam Rifles
C/0: 99 APO

14 .The Cdmmandant
O/A: 13 Assam Rifles
C/0: 99 APO '

"15. The Commandant
_O/A: 46 Assam Rifles
C/0: 99 APO

2.2. OFFICE ADDRESS OF: 1 Office of the Secretary to
THE RESPONDENTS the Govt. of India, Ministry
of Home Affairs, North Block,
New Delhi.

2. Office of the Secretary to
the Govt. of India, Ministry of
Finance, New Delhi.

3. Office of the Diredtor
General of  Assam Riflas,
Mahanideshalaya, Shillong.

4. Office of the Inspector
General of Assam Rifles, (North)
Zakhama, Kohima, Nagaland.

e s et .
e o v e e ;

“}:;F;wmwfk@gﬁqhiw 5. Office of the Commandant
g," x U 'S B et

Cential Actmiist ative Tribunal O/A: 42 Assam Rifles
I : C/0: 99 APRO
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2.3. ADDRESS FOR

SERVICE OF NOTICE
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6. Office of the Commandant:
O/A: 1 Assam Rifles
C/0: 99 APO

7. Office of the Commandant:
O/A: 17 Assam Rifles
C/0: 99 APO

8. Office of the Commandant.
O/A: 12 Assam Rifles
C/0: 99 APO

9. Office of the Commandant.
O/A: 31 Assam Rifles
C/0: 99 APO

10, Office of the Commandart
O/A: 5 Assam Rifles‘
C/0: 99 APO

11. Office of the Commandant
O/A: 23 Assam Rifles
C/0: 99 APO

12. Office of the Commandant:
O/A: 39 Assam Rifles
C/0: 99 APO

13. Office of the Commandant
O/A: 15 Assam Rifles
C/0: 99 APO

14. Office of the Commandant
O/A: 13 Assam Rifles
C/0: 99 APO

15. Office of the Commandant
O/A: 46 Assam Rifles
C/0: 99 APO

1 Office of the Secretary to
the Govt. of India, Ministry
of Home Affairs, North Bloek,
New Delhi.

2. Office of the Secretary to
the Govt. of India, Ministry of

Finance, New Delhi.

3. Office of the Director
General of Assam Rifles,
Mahanideshalaya, Shillong.

2y renciva Nath AW
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4. Officey of' the_.lnspector
General of Assam Rifles (North)
Zakhama, Kohima, Nagaland.

5. Office of the Commandant
O/A: 42 Assam Rifles
C/0: 99 APO

6. Office of the Commandant.
O/A: 1 Assam Rifles
C/0: 99 APO

%«mmd/@ Nath padow

7. Office of the Commandant.
O/A: 17 Assam Rifles
C/0: 99 APO

8. Office of the Commandant
O/A: 12 Assam Rifles
C/0: 99 APO

9. Office of the Commandant
O/A: 31 Assam Rifles
C/0: 99 APO

10. Office of the Commandant
O/A: 5 Assam Rifles
C/0: 99 APO

11. OCffice of the Commandant
. O/A: 23 Assam Rifles
C/0: 99 APO .

12. Office of the Commandant
O/A: 39 Assam Rifles
C/0: 99 APO

13. Office of the Commandant
‘O/A: 15 Assam Rifles
C/0: 99 APO

14. Office of the Cqmmandant
O/A: 13 Assam Rifles
C/0: 99 APO

15. Office of the Commandant

O/A: 46 Assam Rifles
C/0: 99 APO

3. PARTICULARS AGAINST WHICH THE APPLICATION IS MADE:

3.1 The Union of India, with a view to provide =some

incentives to the combatised/Non-combatised personnel
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of the Assam Rifles those who posted—ImTHE states of

the North-Eastern regioﬁ amongst other granted special
(duty) allowance w.e.f. 7/11/1988, which was introduced
by office Memorandum No. 11.20044/3/83/E.IV dated
14/12/1983 is denied to the applicants.

4. JURISDICTION OF THE TRIBUNAL:

The applicants declares that subject matter of the case
against which they wants redressal is within the

Jurisdiction .of the Tribunal.

5. GROUND FOR RELIEF:

5.1. The Union of India, with a view to provide some
incentives to the combatised/Non-combatised personnel
of the Assam Rifles those who posted in the states of
the North-Eastern region amongst other granted spacial
(duty) allowance w.e.f. 7/11/1988, which was introduced
by office Memorandum No. 11.20044/3/83/E.1IV  dated
14/12/1983 is denied to the applicants.

5.2. Considering the demand of the employees and other
relevant aspect Govt. of India decided to sanction
grant of Special (Duty) allowances to ~the Non-
combatised personnel by an order dated 2/2/89. vide

order No. 11011/1/84/FP. IV along with the combat]sed

personnel and this' order of  HIS EXCELLEMNCY the.

president of India granting SDA to Non-combat ised
bersonnel is very distinct. That was a special order
issued after considering all the pros and cons and
eligibility criteria, which is admissible to the

applicants at 12.5% against the basic pay.

5.3. The Govt. of India through the Ministrylof Home
atfairs by office Memorandum dated 3°Y August 2005
clarified it to the D.G.A.R vide Memo No. A-1-3/inst-
ACCTS-3PP/III that all the allowénces énd‘ facilities

CE;;LWaQJFjLUZ, %dCﬂfj \P%E%EB
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for civilian employees of the central Govt. serving in
the NE region is admissible to the personnel who are
actually‘working in the NE Region. But the Combalised
pPersonnel has been drawing/getting the said allowance
-and it is denied to the petitioners which is a hostile

discrimination.

5.4. That the Division Bench of the Hon’ble Gauhati
High Court (Shillong) Bench in writ petition No. 195
'(SH) OF 2001 by his Judgement and order dated 24/7/2006
~dismissing the writ petition filed by the Union of
India held that the order of the President of  India
-granting SDA to AR employees w.e.f. 7.11.1988 s a
distinct and special order for Assam Rifles which was
issued after a lapse of almost five years and after
considering all the pros and cdns and eligibility

criteria.

6. LIMITATION:

The applicants further deélares that this application
it filed within the period of limitation as prescribed
under séction. 21 of the Administrative tribunal Act

1985.

7. FACT OF THE CASE:

The facts of the case are given below:

7.1. That all the applicants are citizen of India by
birth and as such they are entitled to all the rights
and privileges guaranteed by the Constitution of India

and the Jlaws framed thereunder.

7.2. That all the applicants .are working in. different
companies under the Director General, Assam Rifles. The

applicants are non-combatised employees working under

g

Cumorde Wath paday
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The name of' the—applicants and

o THS

their date of appointments are shown as below:

S1.No. Name Post Dates of
appolntments
1 Mr. S. N. Yadav Hindi Translator |[2/6/2000
2 |Mr.Digvijay Kr. Singh |Hindi Teacher 10/1/2001
3 Mr.Ravi Mohan Dwivedi |Hindi Translator |11/8/2003
4 Mrs. Rajesh Devi FA-132,FA 207772002
5 Mr. Mohan Ram Hindi Typist iT?gffﬁﬁim-
6 | Mr. Sunil Kr. Singh Hindi Translator |6/12/1999
7 |Mr. Kailash Thakur Civil Barber | 22/171975
8 Mr. Shambhu Ram Civil Safai 13/3/1981
9 |Mr. Sudhir Kr. Jha Civil Cook 1/7/1.994
10 {Mr. Birendra Rai Civil Washerman 29/10/1993
11 [Mr. J. B. Thakur Hindi Teacher 16/9/1966
12 |Mr. R.K. Thakur Jr. Teacher 13/5/1983
13 |Mr. J. Pokhereal Jr. Teacher 4/2/2005
14 |Mrs. Anita Negi Senior Teacher 1?73/2005
15 |Mr. Konika Bezbaruah Staff Nurse ._wwwi§737§66§M
lo [Miss Jamuna Negi Staff Nurse 6/11/2006
17 |Mrs Nijora Narazary Staff Nurse 13/3/2002
18 |Mrs. Sandhya Devi Aya 13/11/2005
19 |Mrs Ramawati Devi Ava 22/7/2002
20 |Mrs. Kalabati Devi Aya 18/3/2002
21 {Mr. Rakesh S. Negi Hindi Translator |29/5/2000
22 |Mr. Anant Anand Hindi Typist 30/11/1999
23 |Mr. Ajay Kumar Pandit |Hindi Typist 19/2/2004
24 |Mr. Anand Kr. Gupta Hindi Translator |12/6/2000
25 {Mr. Ashok Roy ‘| Hindi Typist 23/6/2000
26 {Mr. Ramayan S. Yadav Hindi Teacher 25/5/1987
27 |Md. Idrees Ali Hindi Teacher 3/2/2005
28 |Mr. Sanjay Kr.Chanchal Jr. Teacher 147272005
29 IMr. Verender Singh Hindi Translator |12/7/2000
30 |Mrs. Megha Staff Nurse

8/12/2006

Cweendha  Nath yodak
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31 [Mrs. Kunti Devi Female Safai 12/77/2001
32 |Mr. Amitendra Kr. Singh |Hindi Typist 20/8/2001
33 [Mr. Nabarun Deb Hindi Translator |24/12/1999
34 |Mr. Arjun Singh Verma |Hindi Translator | 29/5/2000
35 |Mr. B.K. Singh Civil Pharmacist |8/11/1976
36 |Mr. Arvind Kumar Hindi Typist 12/6/2003
37 |Mr. Satendra Kr. Singh Hindi Teacher 107575665_—
38 |Mr. Prabhash Kr. Hindi Teacher 25/1/2005
39 [Mr. Nizora Gogoi Jr. Teacher 1/2/2005
40 |Mr. Neelam Singh Female attended 7/6/2000
41 |Mr. Raju Thapa ' Jr. Teacher 3/4/2001

42 |Mr. Lubdha Padhan Hindi Teacher 7/4/2303
43 |Miss Loli Kholia Staff Nurse 14/7/1992
44 |Miss Lokpa Doma Sherpa F/A-129 26/6/2002
45 |Miss Laxmi Gurung Aya-095 16/12/2005
46 |Mrs. Poonam Aya-103 21/12/2005
47 |Mrs. Jayanti Sharma Aya-123 28/8/2001
48 |Mrs. Radha Devi F/A-097 13/7/1994
49 |Mr. Ram Avatar Hindi Typist 6/7/2000
50 |Miss Parbati Pyngrope |Hindi Translator | 1/7/2005
51 |Mr. Vinod Kr. Nautiyal Hindi Translator 19/5/2000
52 |Mr. Rajesh Malkoti ‘Hindi Teacher 4/2/2002
‘53 |Mr. Anand Kr.Prasad Jr. Teacher 9/2/2004

54 |Mr. Siva Kr. Singh Hindi Teacher 17/2/2004
05 | Mr. Papu Debroy Jr. Teacher 31/3/2003

EE S B
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7.3 That the Assam
General Superintendence

The applicants craves

CAT to produce

Rifles 1is

and

Under the provision of

the

letters at the time of hearing.

directly

Control of

leaves of

the
of the Assam Rifles

the

appointment

under the
Central
Act

the said Act, the Central

Surendia Nath \podal
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Govt. is authorlsed to appoint stich 5""5?*authority

in the Assam Rifles. The office of the Director General
1s held by a person who 1s an active member of Lhe
Indian armed forces and he 1is an officer generally
above the rank of Brigadier in the Indian Army. The
Assam Rifles is. Created under the above referred
Statute and function directly under the control of the

Central Govt. For all purposés the members are treated

as soldiers of the Assam Rifles. Section 5 of the Assam

Rifles Act 1941, Specifies the classes and ranks in the
Assam Rifles. The sService condition, pay, allowances is
governed by various Rules and orders passed by the

Central Govt.

7.4, That the applicants beg to state that the

union ' Government, with a view to provide' some
incentives to the Non-Combatised/Combat ised personnel
of- the Assam Rifles those who posted in the States of
the North-eastern regions, amongst other granted
special  (Duty) allowance. The original scheme was
introduced.by Office Memorandum No. 11/20044/3/83/5. 1V
dated 14/12/1983. The Govt. of India by his letter
dated No. 11011/1/84-Fp. IV dated 3/3/86 clearified the
Govt. Policy and accordlngly respondent No. 3 was
1nformed by the said letter that SDA is not admissible
to the civilian Non- Combatised officers /emplOyoo . But
con51der1ng the demand of the employees and other

relevant aspect the Govt. of India decided to Sanction

grant of Certain allowances VIZ. SDA,  special

compendatory (Remote locality) Allowances VIZ. ISCA
[RL) by an order No. 11011/1/84FP IV dated 2/2/89,

The relevant portion of the notification ig shown

below:

(1) Combatised personnel Item (iii) in para 1 of

®

Crencho Nath \pdas
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(including Cadre Officers)
in battalions of Assam
rifles and the combatised
pbersonnel (including Cadre
Officers) in static
Formations (such as offices
Of DG, 1IGP, DIGS, Range
Hors. Training Centre etc.)
and other units

(Maintenance Groups,

‘workshops etc.) of Assam

Rifles.

(1i) Non combatised
civilian personnel
personnel((including
officers) in battalions
of Assam rifles and in
static formations (such
As officers of DG, IGP,
DIGs, R Range Hors,
Training Centre etc) and
Other units (Maintenance
Group, workshops etc) of

Assam Rifles.

30 é?

Ministry of Finance 0O.M.
No.11/20014/3/83-E-TV

dated 14/12/83 as amended
from time to time, read
with their 0.M. No.20014
3/83~E-IV/II dated 29/10/86
their O.M No.II.20014/3/83-
E.IV dated 15/7/88 and Min
of Fin. O.M. No.F.20014/16
86.E.IV/E-1I(R) dated
1/12/08. (This is in
modification of Sanction
issued in MHA letter No.IT
27012/31/85-FP.11 dated
6/4/87)

Same as above (This is in
Modification of the

sanction issued vide item _
(3) of para-1 of MHA letler
No. 11011/1/84-FP. IV dated
3/3/86).
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The type copies of thao salid

order 1is annexed herewith and

" marked as Annexure-2a.

7.5. That the applicants beqg to state that order dated

o) l'l.d

2% Feb, 89 vide No. 11011/1/84/FP IV was issued with

the concurrence of the ministry of finance vide MOD No.

Cvearte Nath ooy
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5(72) E dated 7/11/88 and F.89/AS(EY/S9 dated 13/1/89

and integrated Finance Division of this ministry vide

their Dy. No.4744/(Ho/88) dated 7/12/88.

7.6. That the applicants beg to state that the
Government of India granted certéin incentives to the
Central Civilian employees appointed in the North
EFEastern Reglon. One of the incentives was payménL of
SDA. The applicants are bound to served any where in
India where Assam Rifles units are located. It was
specifically mentioned in their appoinﬁment letters
that they are liable tb serve any where in Iﬁdia where
Assam Rifles Units exist. Though the applicants are the
Non-combatised employees they are the part and parcel
of the Assam Rifles organization. They are liable to
_serve'in hard/soft/insurgency/remote/difficulty arrcars
in North Easter State and NE Council and have to stay

with the combatised personnel.

7T That the applicants beg to state thal the
Director General of Assam Rifles issued a Memorandum
dated 6/6/98 whereby he inform the Ministry of Home
éffairs that SDA is one of the concession/facilities
extended to the Non-combatised civilian employees
serving in the NE Region w.e.f. 1/11/1983 sanctioned by
the Ministry of Finance Vide Office Memorandum dated

14/12/1983.

7.8. That subsequentiy, consequent to Fourth Central
Pay Commission recommendations, the above
concessions/facilities were modified and two more
concessions were given with effect from 1/12/1983. It
pertinent to mentioned that the Assam Rifles projected
to the Ministry of Home Affairs for extension of the
above concessions/facilities including SDA to the

combatised/non-combatised civilian personnel of Assam

Curendre Nath \(Jad_@“’..,
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Rifles on the analogy that all these concessions
including SDA were available to the employees of other
CPOs like BSF, CRPF, etc. similarly situated in the NE
Region. Subsequently, all this concessions except SDA
were also extended to the combatant employees of Assam
Rifles with effect from 1/11/1980 vide Ministry of Home
Affairs letter dated 4/4/1987.The communication further
mentioned that consequent to change over of pay
structure of Assam Rifles personnél from Army pattern
to CPO patern from 1/1/1988 following Fourth Central
Pay Commission recommendations, SDA on thé analogy of
other CPO like BSF, CRPF etc. was also extended to both
combatant and civilian employees of Assam Rifles with
effect from 7/11/1988, with categorical mentioned of
the civilian staff and officers of all skatic
formations of Assam Rifies including Directorate
General, Assam Rifles, vide Ministrylof Home Affairs

letter dated 2/2/1989.

7.9. That the applicants beg to state that Govt. of
India, through the Ministry of Home Affairs by office
memorandum dated 3% August, 2005 vide Memoc No. A-
1/3/INST-ACCTS-3/PP-IT1I, clarified it to the D.G.A.R.
of that allowances- and facilities for Civilian
employees of the Céntral Govt. serving in the States
and Union Territories of_North—Eastern Region, Andaman
and Nikobor Islands and Lakshadeep would admissible to
the personnel who were actually working in the North-
EFastern Region. This office memorandum was iésued with
the concurrence of Ministry oﬁ finance, Department of
Expenditure-E-II (B) Branch vide the UONO NO. 315/05
dated 10/6/2005 and integrated Finance Di&ision ol that
Ministry vide their Dy. NO. 748/Fin.I1/05 dated
3/8/2005. - -
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memorandum 1is annexed herewith and

marked as Annexure-B.

7.10. That the applicants beg to state that respondent
No. 3 disputed HIS EXCELLENCYES Hon’ble PRESIDENT OF
INDIA’S order granting SDA dtd. 2", Feb, 1989 by not
paying the same to the applicants. The ShA is
admissible to the applicants at 12.5% of the basic pay.
But the combatised personnels are drawing SDA which is
denied  to the applicants. Hence violent discrimination
has been made out to the applicants. Thus the
applicants rights to equal treatmenté as guaranteed
under Article 14,16 of the Constitution of India has

been clearly infringed and violated.

7.11. That the applicants beg: -to state that orders of
the HIS EXCELLENCY’s granting SDA to Assam Rifles Non-
combaties personnel w.e.f. 7/11/88 is distinct. That is
a special order issued after considering all the pros
and cons of the eligibility cfiteria and respondents
are not justified to refuse the benefit of the order

dated 2" Feb, 1989.

7.12. That the applicants beg to state that the
applicants approcached Jointly and personally the
réspondent No. 3 in many occasions, but it is of no

response.

The applicants crave leaves of
the Hon’ble Tribunal tc produced the
copy the said applicants as and when

called for.

7.13. That the applicants beg to state that non-payment

and discontinuation of the SDA to the applicants 1is

Cuvendia Nath (eda, K
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violative of Article 14,16 and 21 of the Constitution
of India whereas respondents paying it Lo the
combatised personal depriving the applicants and said
arrear due to applicants constitute property within the
meaning of Article 300A of the Constitution of India.

The respondents are denying the SDA to the applicants

without authority of law as has been done in the

instant case.

7.14. That the applicants beg to submit that il is
settle principles that in cases of non-payment of
arrear due to the persons the liability of the Govt. to
pay interest at market rates commence from the date of
non-payment and any capable delay in settlement and
disbursement thereof, the party responsible must be
visited with penalty of payment or payments in interest

at the current market rate till actual payments.

7.15 That the applicants beg to state that the Hon’ble
Gauhati High Court dismissed the writ petition No.
195(SH) of 2001 filed the Govt. of India with the

following observation:

. The orders of the President grantlng special Duty
allowance to Assam Rifles with effect from 7.11.1988 is
a distinct and special order for Assam Rifles which was
issued after a lapse of almost five yeare and after
Considering all pros and cons of the eligibility
criteria. For that reason we are of the view that the
decision of the Hon’ble supreme Court in Vijay Kumar
(Supra) cannot be a sound basis for withdrawing the
benefit given to the non-combatised civilian employees
with the sanction of. the President. It is more so
because this notification was not under consideration
of the Hon’ble Supreme Court in Vijay Kumar (Supra).

The notification reflects independent policy decision

1 -
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of the Union and, hence, it shall hold the field unless

modified by the competent authority”.

A  photo copy of the said
Judgment and order dated 24/7/06
passed by the Hon’ble Gauhati High
Court is annexed herewith and marked

as Annexure-C.

7.16. That the Applicants beg to state that challenging
the said judgement and order da:ted 24/7/06 the Union of
" India filed a special leave petition before the Hon’ble
Apex Court invoking'the jurisdiction under Article 136
of the Constitution of India assailing the legalily of
the .said judgement but by his order dated 26/2/07
Diviion Bench of the Hon’ble Apex Court dismisscd the
said Special leave petition.
A type copy of the said
order is annexed herewith and

marked as Annexure-D.

7.17. That the applipants beg to state that by an érder
dated 20july 2007 1.11018/89/2000 law, the respondents
granted special duty allowance to civilian'employeeﬂ of
Assam Rifles in view of the CAT, Guwahati High Court

order dtd. 19/12/2000 in O.A. NO. 2003/98.
pegta s faw afaao :
Central Aumiistzadve Tribunal

Type copy of the said order

1308007 : S .-
~ 1s annexed herewith wilh and

marked as Annexure-E.

aaTETe! . THIE
Grw v Loo.ch

7.18. That the applicants submit that it is settled
principles of law that when an amount legally due to
the party was not paid, the party responsible for with
holding 1t must pay interest at the rate considered

reasonable as such respondent are liable to pay

v
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interest on the outstanding amount at the current

market rate.

7.19. That it is fit case for interference of the
Hon’ble Tribunal and the applicants are entitled Lo a
direction from this Hon’ble Tribunal to the respondents
for release the said arrears of SDA and to'contjnue to

the same.

8. DETATLS OF REMEDIES EXHAUSTED

That the applicants declares that they have avail all

the remedies available to them.

9. MATTER NOT PENDING WITH ANY OTHER COURT ETC.

That the applicants declares that the matter regarding
in which the application have been made 1is not pending
before any courts of law, any other authority or any

other branch of the Tribunal.

10. RELIEF SOUGHT.

In view of the facts mention in para 5 above the

applicants prays for the following releif:

It is prayed that Your Lordship would graciously
be pleased to direct the respondents to release and to
pay the special (duty) allowance to the applicants/the
arréars of special (duty) allowance alohgwith interest
at the current market rate from the date of due till
realization and to continue the same as introduced by
the Govt. of India as specified in para 7 after hearing

the parties and perusal of records.
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11. INTERIM ORDER IF ANY PRAYED FOR:

Pending final decision, in the facts and circumslances
as of the case, it is prayed to pass an interim order

as Your Lordship deem fit and proper.

12. WHERE AND WHO THE APPLICATION IS FILED:

The application is presented personally before the
Registrar, Central Administrative Tribunal Gauhati

Bench.

13. PARTICULARS OF THE POSTAL ORDER.

Post order in respect of the application fee

(iv) . Post office at which payable : Do

14, LIST OF ENCLOSURES:

1. Annexure-A ' Order dated 2/2/1989 issued
2/2/1989 Vide Memo No. 11011/1/84-Fpiv.
2. Annexure-R Office Memorandum dated 3/8/05
3/8/2005 issued vide Memo NO. A-1-3/INST-
ACCTS-3/PP-TI1I
3. Annexure-C. Judgement and order dated
' 2477706 - 24/7/06 passed by the Division

Bench of the Hon’ble Gauhati
High Court in writ petition No.
195 (SH) of 2001.

4. Annexure-D Order dated 26/2/2007 passed by
26/2/2007 the Hon’ble Supreme in SLP
(Civil) NO. (9) 2962/07
5., Annexure-E Order dated 20/7/2007 issued
20/7/2007 - vide Memo No. 1.11018/89/
e 2000/Law, '

130880

Tt 7oy

o <
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(i) No of India postal order : 76£ 0LER 6T, 6L K ghgi‘)q,
(11) Name of Post office | : Guwahati 66 2(41€8 1K,
(i1i) Date of issue i Do 13112l



VERIFICATION

I Mr. S.N. Yadav, S/0 Late Shri Ram Yadav, aged
about A0 years, HQ, IGAR (N) C/0O 99APO District:
Kohima for myself and on behalf other applicants duly
authorised by them to hereby verify that the contents
from para 1-14 are tfue to my knowledge and belief and

I have not suppressed any material facts.

 Cavrandta Nabthyadaw

.~ Signature of ﬁhe‘applicant

Place: Geundohak
Date: \2[(2[0F
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No.

11011/1/84-FP.1IV

Government of India
Ministry of Home Affairs

New Delhi, dated the 2™ Feb’ 89

(Remote Locality)

(Duty Allowance and Special

Allowances to

Assam Rifles personnel posted in the States
and Union Territories of North Eastern Region,
Andaman and Nicobar island and Lakshadweep-
Grant of Sikkim Compensatory Allowances

To,

The Director General
Assam Rifles
Shilling-7930011.

Subject: Grant of Special
Compensatory
sanctioned regarding.

Sir,

I am directed to

of

convey the sanction the
President to the grant of the following allowances to
the  personnel in Assam Rifles with effect from

7.11.1988:

Category of personnel

particulars of 0.MS regulating

Entitled to allowance the

allowance

(1) Combatised personnel
(including Cadre Officers)
in battalions of Assam
rifles and theé combatised
personnel (including Cadre
Officers) in static forma-
tions (such as offices of
DG, IGP, DIGS, Range Hors.
Training Centre etc.) and
Other units (Maintenance
Groups, workshops etc.)

of Assam Rifles.

{ii) Non combatised
personnel (including
officers}) in battalions

of Assam Rifles and in
static formations (such)
as offices of DG, IGP,

Ll

Cart b

Item (iii) in para 1 of
Ministry of Finance O.M.
No.II-20014/3/83-E-1V dated

14/12/83 as amended from
time to time, read with
their O.M. NO. 20014/3/83—_

E-IV/II dated 29/10/86
Their O.M. No.II, 20014/3/
83-E.IV dated 15/7/88 and
Min of Fin. O.M. No.[.20014
16/86,E.IV/E-TT (B) dated
1/12/08. (This is in
modification of sanct ion
issued in MHA letter No.l[I
27012/31/85-FP.11 dated
6/4/87) ,

Same as above (This is 1n

Modification of the
sanction issued vide item
(3) of para 1 of MHA letter
No. 11011/1/84-FP. 1V dated
3/3/86) .
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DIGs, Range Hors,
Training Centre etc)
and other units
(Maintenance Group,
workshops etc.) of
Assam Rifles.

(2) Special Compensatory
Allowance (Also called
as Special Compensatory
(Remote Locality)
Allowance

Category of personnel as
Mentioned against item(i)

(3)Sikkim Compensatory
Allowance

Combatised as well as
Non-combatised personnel
(including officers) in
Assam Rifles posted in
Sikkim.

effect

2. With from

7/11/88,

—

Same as indicated agailnst
items 1(i) above Ministry
of Finance O.Ms.No.
20014/6/86-F.1V dated
23/9/86 and 27/4/87
(Meghalaya) No. 20014/7/ "
(Assam) NO. 20014/10/86-
E.IV dt. 23/9/86 and
22/4/87 (Tripura)
NO.20014/2/86-E.V dated
23/9/86 and 16/4/8
(Mizoram) No. 20014/9/86-
E.IV dt. 23/9/86 and
22/4/87 (Nagaland) and
16/4/87 (Manipur) No.
20014/4/86-E.1IV dt. 23/9/86
and 22/4/87 (Arunachal
Pradesh) also refer. (This
is in modification of MHA
letter No. 27012/31/85-
FP.II dt. 6/4/87).

Ministry of Finance O.M.
No.20014/8/86-E.1IV dated
23/9/86 and 22/4/87.

the Assam Rifles

personnel who were in receipt of special compensatory

Filed Area Allowance (as

draw the same.
sanctions a

3. The above

in the Army)

will cause to

re not applicable to Army

Officers/personnel; on deputation to Assam Rifles.

4. This issue with the concurrence of the Ministry of

Finance Vide MOD NG. 5

(72)E. dated 7/11/88  and
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F.89/AS(E)/89 dated 13/1/89 and Integrated Finance
Division of this Ministry vide their Dy.No.
4744/ (HO/88) dated 7/12/88. '

Yours faithfully
5/D
(M.M. Sharma)
Deputy Secretary to the Government of Tndia.

No. 11011/1/84-FP.IV dated New Delhi, the 2™ Feb. 89.

Copy to:

1. The pay & Account Officer, Assam rifles, Shillong.
2. The Accountant General, Assam, Meghalays, etc.
Shillong. : '

3. Finance-III, Ministry of Home Affairs.

4. Ministry of Finance, Deptt. of Expenditure

(E.III Branch}. ‘ _
5. Ministry of Finance, Deptt. of Expendature (f.IV
Branch) . .

6. Liaison Officer, Assam Rifles, New Delhi.

. 20 Spare copies.

Sd/-
(MM Sharma)

Deputy Secretary to the Government of India.

true coPY
@ertified to be! lee M\n» awwj

G2
Advo(caze i
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GOVERNMENT OF [NDIA
MINISTRY OF HOME AFFAIRS

Memo No.A-1-3/INST-ACCTS-3/PP-II1

North Block, New Delhi
Dated, the 3™ August, 2005.

OFFICE MEMORANDUM

Sub: Allowances and facilities for civilian employees

of the Central Government serving in the States
and Union Territories of North-Eastern Region,

Andaman and Nicobar Islands'and Lakshadweep.

I am directed to refer to this Ministfy’s letter
No. II-27012/31/85-FP.II dated 31/3/1987 vide which the
CPF Personnel posted in the North-Eastern Region and
not having their head quarter in the N.E. Region were
not getting special (duty) allowance because of the
condition that the Hgrs of such personnel should also

be in North-East.

2. The matter has since been examined in consultation
with Ministry of Finance and it has been decided to’

consider and allow the claim of CPF Personnel deployed

"in N.E. Region whose Headquarter is located outside the

N.E. Region in ‘'the. light of criteria laid down in
Finance Ministry’s 0.M.NO.20014/3/83-F.IV dated
14/12/1983 read with O0.M. NO. 11(5) 87-F dated
29/5/2002. It is also clearified that this allowance
would be admissible only to the personnel who are

actually working in the N.E. Region.

3. This 1issues with the concurrence of Ministry of

Finance, Department of Expenditure, E-II(B) Branch vide

Cd 'que' COpY > quNu'y\D

b'\
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their U0 NO. 315/05 dated 10/6/2005 and Integrated
Finance Division of this Ministry vide their Dy.

No.748/Fin. II1/05 dated 3/8/2005.

Sd/- Tllegable
{Renjanesh Sahal)

Director (Police Finance)
Tel.No. 2309-2123

DG of Assam Rifles, BSF, CISF, CRPF, ITBP and SSB
Shillong (Meghalaya)/New Delhi

Copy to:

1.(Sic)
(Meghalaya) /New Delhi

2. FA, Assam Rifles, BSF, CISF, CRPF, ITBP and SSB
Shillong (Meghalaya) /New Delhi.

3. PPS to JS(P) for information of JS(P)
4.IFD (Fin. II), MHA
5. PFI/II/V/V Desks, MHA
©.Guard File (PF. III Desk), MHA.
Sd/- Illegible
(M.S. Kalania)

Under Secretary to the Govt. of India
Tel. No. 23092214
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WRIT PETITION NO. 195 (sH) oF 2001 TUTEY £ juate

. ~ .
IR PO Lo CEI ) I
¢ N e e — e e v e,

1. The Union of india, reptesented by
the Secretary, Minlistry of Home Affairs, )
Govt. of india, Nort; Block, N 2w pelni, . o

7 3
*3-&,..:‘.._ Sy
el -2 2
cinke e 2 s e

e e

3 2. The Secretary to the Govt. Hf India,
Ministry of Finapce ©ep. tment of .
Expenditure), New pein.

b."_:' : ﬂ. ;

3. The Director General,
Assam Rifles, Shillong,

4. Deputy Controller, S
Pay & Accounts Officer (Assay- Rifies)
- Ministry of Home Affalrs, '

. Laltumkhran, Shillong.,

<

- PETITY NERS

e att——

‘Versus-

Y 1T ShrIRS. Pathak ang others ;
2l
iR 'u &S

(H

) ; {
t)
ik

: 2. The CentralAdministrative Tribunal, . AEAPRAT | o
TR Guwahati. ‘ o '

-

+

........ RESPO!.DENTS o

PRESENT |
THE HON'BLE MR, JUSTICE D, miswas
| THE HON'BLE MIR. JUSTICE 1. vaIpHE)

"N L.
R '

For thé pelitioner : Mr.s.c. Shyam,
' C.G.C.

FOr the respondent : MrB.C. 0as, sr. Advocatc
, . Mr. 8.N. Dutta, Advocate
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D!té.'of He;ring o 24.07.2006 .
Date of Judgment and : 20.07.2006
Order | = v S
JUDGMENT AND ORDER o \ e
- By D. Blswas, J. | | | . |

This writ petition Is directed against the common
judgment ’a_ncl order dated 19.12.2000 passed by (h: Central
Administrative Tribunal, Guwahati Bench in 0.A. N0s.203, ©)7, 222 of
1998, 225, 268, 012, 372, 144, 194, 285, 379 and 442 of 1999. The

~ respondents have. been working as non-combatise | clvilian
employees In different capacities under the birector General of
Assam Rifles. Dispute arose with regard to 1:)'avment o] sbeclal Duty
_{\_Howance {(SDA) which was pald to them in pursuance of the
notification dated 2.2.1989 issued by the Ministry of Home Affairs. By
‘thls nolification, the Government. of india permitted ; wyment of

‘specla! Duty Allowance to non-combalised civitian personnel
ncluding officers under the Battalion of Assam Rifles and static
formation (such as offices of DG, IGP, DIGs, Range Hg:s. Training
<entre etc). Accordingly, the respondent's were pald ¢ eclal duty
allowance. it may be mentioned here that the concept of payment.
- . of Special Duty Alfowance was first introduced by the Gou rnment of
it by the notiflication dated 14™ December, 1983, P dnosals for
pay',m_ent of 'the allowance to the civilian employees of the Assam’
R!f-l_qé Was itially turned down by the Minlstey, of Home Affalrs,
Gavernment of ndia vide letter dated 3.3.1986‘011 the yround that :
ﬂthe Assam Rifies personnel and civilian non-tdml)atifed officers/ ' o
- .employees do npt have all India transfer iiabiiity. Thereafter, the
. Ministry of Honﬁe Affah‘s, Government of India with cor currence of
the Ministry of Finance lssued the notification da ed 2.2.1989
-Df --nermitting payment of Speciai Duty Allow;mce t  the non-
.- Combatised civilian personnel of the Assain Rifles. The aneflt given
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Ly his Notification wag withdrawn DY the notif. ation' dateqd
12.1.1996 with direction for recovery of the allowance Paid to, them
after 20.9.1994. The learned Tribunal held that the. office

MeMorandum dated 2.2.19gg, whereby the civilian: combatised -

lfabitity. the Tribunat set aslde the impugned notification héldlng

Inter “alia (hat refusal to grant ‘Special Duty Allowa ice o the

. applltants Is wfthbut Jastification and the steps taken f

the amount diready paid 1s Unjustified. Further directicn has been
glven to the uthority to refundg tne amount, If aay, already

recovered I pursuance of the impugned hotific: ion dated
12.1.1996._

~

[

We have examineg the natifications dated 4.12.19g3,

3.3.1986, 2.2.:1989 ang 12.1.1996 issued Dy the ,Governmer.t of ndia

from time (o tUme. we nave 5o considered (he deciston of the
Hon'ble Supreme Court in unlon of India and othets -ys.. y ay Kumar

and others, reported in 1994 SUPD (3) SCC 649. We fing ng "eason to

eémployees of the static formation of the Assam Rifles, th Ministry
' took note of all its earlier Office Memoranda ang took a onscious
decision to pay special Duty Allowance o the non-ce;nbatiseq

/E:.Ivilia.l €Mpiovees of the assam Rifles. The notification dateq 2m
February, 19g9 was issued with sanction of the President of india
gr_antm'g Rayment of Special Duty Allowance with effe-t from

Ot recovery of .

R
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7.11.1988. The natification dated 2 Feny,

ary, 1969 appeasito he a
consclocus  declslon of the union

Covernment  (ak- n afrter

consideration of g malerial factors ncluding servire Consitions of

the employeoes serving In the Assam Rifles. The apthorit- dtowed

PRayvinent of the .Jllowance knowing fully weli (I A stch cnfman non-

combatant omcezs and personnel of Ass

am Rifles cio not‘have all E.', ::.‘ﬂ:"t 1&1;
Lhus edehy ol sy

indla transfer fabitity. Therefore, the notification sssued by the .4:_‘7’;&%&& "‘4
0 ‘u"’;.-!n I '
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Government of india granting Speciat puty Allowance Is nat elatabie o
to the earlier office memaor
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dnda. The decision reflectec Iy this
notirication is Cistinet and independent of the

cariler dect: on. This
view finds support from the avernientls of e writ petity mers-in
thelr writton statement stubmitted before the Tritbwmgl in QA

N0.207/1998. 1 para-3 of the saig vHLten statetent, it is st oymitted el

that the orders of the Presicent granting Speciai Duty

Allgv. ance to
Assaim Riftes with effect ry OM.7.11.1938 is a distinct and spec it order

for Assam Rifles which wWdas issued at

-,

ter a lapse of almost fi e veals. R
and after considering alt pros and cons of the eligibitity crit 1 .
this reasan we are of- the view that (he decision of the vonble {
supreme Court in Vijay Kumar (supra) cannot be a sound laas:s for

withch ravwing the benetit given (o {he non -combatised Clwl!an
elnmoyees with the sanction of the Presigent.

a. For !

I is more sp Decause
this notification was not under consideration of the

Hon'ble
Supreme Court BY Vijay Kumar sy pNrar The no{iﬁcﬂion - efiects .
indepencdent Rolicy decision of the Union ang, hGnm it sh i1 hold . '

the field unless modified by the competent authorily as iu icaled

herei_nhel’ore. we find no groung for intoference w, n the

judginent and order of the tearned 1nibungl

q. i the result, the writ petition is dismissed. A
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COURT NO. 5 Section XIV

LASERA S , |

b UPREMYEMC OQJURT OFTINDTIA
RECORD OF PROCEEDINGS

- Petitioners(s) for Special Leave to Appeal (Civil)
NO. (s).2962/2007

(From the Jjudgement and order 24/07/2006 in WP No.
195/2001 of the High Court of Guwahati, Assam)

Union of India & Ors. Petitioner(sd
Versus
R.S5. Pathak & Ors _ Respondent (s)

Date; 26/02/2007 This petition was called on for
hearing today

CORAM:
Hon"ble Mr. Justdice H.K Sema
Hon’ble Mr. Justice D.K. Jain

For petiticoner(s) Mr. R. Mbhan, ASG
Mrs.Binu Tamta, Adv.
Mrs. B. Sunita Rao,Adv.
Mr. Shanti Bhushan Chaubey, Adv.
Ms. Sushma Suri, Adv.

For Respoﬁdent(s) Mr. N.R. Choudhryf Adv.
Mr. Somnath Mukherjee, Adv.
Upon hearing counsel the Court made the following
ORDER

We see no reasons to interfere. The Special Leave
petition is dismissed.

S/D | . 3/D
(Ravi P. Verma) (Anand Singh)

Court Master Court Master



Petition {ud foir Spewclal Leave Lo hppne
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C(From the Judgenant and order dated 2

BIGH coupl OF GUWAHATT ,-J\.E.SAN}
b ' . .
UNION OF INDIA & ORS.

© VERSUIS

CRIS. PRTHAK & ORS .

ot

Date: 26/02/2007 Thia Betipdon

CORAM =

b ~ ‘:,a" W '_'._:1:. ’ 'l i‘s’l V &'\
\f\/ Centiai AuBi. i bve e '
A 13 DEC I
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.al (Civil) Wo(s).2962/2007

/0772006 ta We No. 195/2001 of The

pPetitioner ()
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was called on for hearing today. ////““
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HOW"BLE MR. JUSTICE HOE STMM. 1 i
- HOW'BLE MR, JUSTICE D.E. JRIN i% ~
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For petitionex (¢} Mp . R. Monan, R3G b Core
’ : S Mrs. Binu Tontdr Adv. St i
Mra. B._Sunita,Rao, Adv., L»«»w*““*“" '
Mr. Shanti Bhuvhan Chaukey. AdV.
My, Sushma Surd,hdv.
k | |
For Respmndtht(u) ‘sir. N.R. Choudhuxy. hdv.

~ypAN ‘hearing counael. the Court
' ' O RDER

We aeg DO

perition 3g dismisaed. .
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reagons to interfere,

Mr . Somnétn Mukherjae;hdv.‘

made‘the following

‘The special  Leave
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Tele No.2705016 By SDS
MahanideshaWaya Assam ij1o<

: Shillong-793011
1.11018/89/2001-1law 20 July 2007

Headquarters
Inspector General Assam Rifles (North)
C/0 99 APO.

GRANT OF SPECIAL DUTY ALLOWANCES (SDA) TO CIVILIAN

EMPLOYEES OF ASSAM RIFLES IN VIEW OF CAT, GUWAHATI

ORDER DATED 19,12.2000 IN OA NO 203/98-RS PATHAK &
OTHERS AND THE SERIES

Ref your Sig A 6844 dated 17.07.2007.

It is intimated that MHA vide its letter UQO NO.
27013/04/2007-PF.1IV dated 13.07.2007 directed to
implement the CAT orders dated 19.12.2000 in respect of
the petitioner only.

It is further intimated that vide the said order

"dated 19 Dec 2000 the CAT, Guwahati also considered &
disposed of the following Original Applications:

(a) O.A. NO. 207/1998 Shri- H.N.Sharma & 24 Others (Sri No.Z?)

{(b) O.A No. 222/1998 Shri B.K. Chatterjee & 31 Others (Srl.No.2.)
(c)O.A. NO.225/1999 Shri 8.K. Dhar & 23 Cthers {(Sri No.4}

(d) O.A. NO.268/1999 Shri V.S. Sarma & 86 Others (Srl No.3)

(e) O.A. NO.312/1999 Shri K. Choudhury & 67 Others (5r! No.t)

(f) O.A. NO.372/1998 Shri S.D.Bhuyan & 41 Others (Srl NO./)

{g) O.A. N(.144/1999 Shri AC Chanda & 19 Others (Srl No.f#]

{h) O.A. NC.194/1999 Shri B.C.Roy & 20 Others (Srl No.9)

(i) C.A. NO.285/1999 Shri 5.C. Kar & 09 OQOthers (Srl NO.10}

(3} C.A. NO.379/1999 Shri M.R. Chakraborty & 78 Others (Sir1 No.11)
(k) O.A. N0O.442/1999 Shri A.M.Kumar & 5 Others (Srl. No.l:)

(1) O.A. NO.129/2000 Shri K Bayan & 154 Others (Srl No.13)

(m) O.A. NO.166/2000 Shri BN Deka & 0% Others (Srl No.14)

{n) O.A. NO.168/2000 . Shri Dr. Ajit Bora (Srl No.15)

(o) O.A., NO.284/1999 Shri GB Singh & 98 Others (Srl No. 16)

(p) O.A, NO.109/2000 Dr. P.K. Singh & 06 Others (Srl No.17)

{g) O.A. NO,341/2000 Shri P. Chakraborzty & 05 Others (Srl No.18)
(r) O.A. NO.345/2000 Dr. B. Ghosh & 02 Others (Srl NO. -19)

(s) O.A. NO.425/2000 Dr.S. Dimngel & 12 Others (Srl No. 20)

(tLy O.A. NO.429/2000 Shri B.N. Talukdar & 16 Others (Srl Ne&. 21)

4. In view of above, list of the petitioners as per
records available in respect of above mentioned cases
along with copy of CAT order dated 19.12.2000 are
forwarded as desired please. The same may please be
disseminated to all concerned Sector HQRS/Units under
your command

KA a b\"
Cc;ii > T\M!’/\/\\.\*
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Dy Chief Law Officer
For Chief Law Officer

Encl: As stated above

Copy to:

Headguarters :Ref your Signal No. A 6468 dated

IGAR(S) 16.07.2007. Complete list of

C/0: 99 APO. Petitioners along with copy of CAT
order dated 19.12.2000 is forwarded
herewith for similar action as
stated above.

Headguarters _ -do-

21 Sector Assam Rifles

C/0: 99 APO '

Headquarters

23 Sector Assam Rifles -do~-

C/0 99 APO.

Headquarters

25 Sector Assam Rifles -do-

C/0 399 APO.

Assam Rifles Signal Unit: Ref your letter No.

Shillong-TT1

Assam Rifles

Adm Support Unit
Happy Valley,
Shillong-07

Est Branch

(Internal)

(Bill Sec):
HQ DGAR, Shillong-I1I

II.17017/Fin/2007/342 dated

17.07.2007. It is requested to
dispatch a competent Clerk well .
conversant with the case to East
Branch this Directorate since a
of petitioners being fwd to them.

°

list

:Ref your letter No. Fin/4101/28/
2007/637 dated 16.07.2007. it is
reqﬁested to dispatch a competent
clerk well conversant with the case

‘East Branch this Directorate since a

list of petitioners being fwd to
them.

Complete list of the petitioners
along with copy of CAT order
dated 19.12.2000 for vyour
further necessary action.
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